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RESUME OF WORK DONE BY THE EIGHTH LOK SABHA DURING 
THE SEVENTH SESSION. NOVEMBER-DECEMBER. I,., 

1. DURATION OF SESSION 

Date of commencement ... 
Date of adjournmeDt line die ... 
Date of propesation 

Number of days of sittiD" 

Number of hours of littinss 

4 November. 1986 

9 December. 1986 

12 Dcscmber. 1986 

26 

175 hours and 38 MiDutes. 
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SUMMARY 

I. BIIII pcndln. at the end of the Ialt seslion 7 

2. BIDa Introduced 25 

3. Bml oppoaed at Introduction ,tap: I 

4. Bill. passed by Rajya Sabba aDd laid 00 the . .. 4 
Table 

S. Billa passed by Rajya Sabha and retumed by Lok Nil 
Sabha with Imendments 

6, Billa returned by Rafya Sabha with amendments 3 
and laid on the Table 

7. Bills passed 30 

B. Bills neptived Nil 

9. Billl withdrawn Nil 

10. Bills part dilcussed NU 

11. Motions for adjourDment of debate on Bills adopted OM Nil 

12. Bills referred to Select Committee . .. Nil 

13. BiUs referred to Joint Committee . .. I 

14. Bills reported by Select Committee Nil 

U. Bills reported by Joint Committee Nil 

16. BiHI or.inatiD. in and referred to Joint Committee Nfl 
by Rajya Sabba in reapcct of which motion for 
concurroace wu adopted by Lot sabha 

17, BiDs pcodiq at the eDC1 of the _ioa ,Id. Para t 
No. 1440 of Lot Sabha Bulletin-Pan D, dated 
19 DecaDbor. 1986. 
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7. LEAVB OP ABSENCE 

-------......• _---_. 
81. Name or Member Period or which Date whell 
No. leave ... ~  leave granled 

1. Shri K.V. Shaukara Gowda 17th July to 14th 1 August. 1986 aDd 
4th to 25th I 
November. 1985. I 

2- Shri BipiDpal Du 4th November to I 
5th December. J 986. I 

I 
3. Prof. NaraiD Cbaud Prashar 4th November to 

I 5th December. 1986. 

I ... Shri Charan Siqh 4 th November to I 
5th December, J 986. r 1.12-1986. 

5. Shri Srikantha Datta 4th to 21st I 
Narasimharaja November. 1986. I 
Wadiyar I 

I 
6. Smt. Indumati Bbattacharyya 4th November to I 

5th December. 1986. I 
7. Shrl Cblttubhai Gamit 

I 
6th to 28th 

I November. J 986. 

8. Chaudhary Ram Parkash 10th November to I 
5th ~  1986. J 
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13. QUESTIONS 

-(I) Starrrecl Q •• tIOlll 

(a> Number of question .. 
put down in Ques-
tion LMs for oral 
ans"",t'" 
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put down in Short 
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16. SPEAKER/DBPUTY SPEAtcER/CH.-\IRMAN 

Subjet.t 

Fixation of sittlup of tbo 
House aD MODday. 8tb 
December aDd Tuesday, 
91b December, 1986. 

~ ..... 
Speaker 

Date 

2.J 1.1986 

-
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11. STATEMENTS 

(I) Sou-motu l'atelDlatl ..... /I.1d by MI.ht .. aD" Ral. 31J 

51. 
No. 

Sulljectl 

2 

J. Scheme of declaration about 
forei.n interest 'assets and 
holdiop by lodlan Nationals 
and companies beld abroad. 

2. Financial position of the 
Railways. 

3. Oovernment business for tho 
week commenein, the IOtb 
November. 1986. 

4. Visit to Moecow by Minister 
of External Affairs • 

.5. Visit of the Minister of Ex. 
temal Affairs to various 
countries a. Member of the 
Group of Non.aHlDed Foreiln 
Ministers on Comprehensive 
lanctions a,alnst Soutb 
Africa. 

6. Demands of Junior Doctors' 
Federation of Deihl Hos. 
pltall. 

7 Primo Minister'. recent Visits 
to (I) Harare. aDd (Ii) 
Indonesia, Australia, New 
balaDd and Thailand. 

8. New IDltltutlonai Arraap. 
_II lor Ship Flnancl.,.. 

Name (If .he Dato Time 
Ministers taken 

3 4 ~ 

H M 

Shri Vls!t1tanatb 6.11.86 0 04 
Pratap SinMb 

Sari Madbavrao 7.11.86 0 06 
Scindia 

Sbri H.K.L. Bb'pl 7.11·86 0 11 

Sbri Narayan Dan 10.11.80 0 OS 
TIwari 

Shri Narayan Oltit 10·11·116 0 06 
Tiwari 

Shri P.V. Naruimha 10.11.86 0 05 
Rao 

Shri RaJlv Oandhl 13·J 1-86 0 0' 

Shrl Jaoardhao. 1'.11·86 0 03 
Poojarl 

39 



2 

.9. Newsprint Allocation P"licy 
f"r the Iicens.f'lS year 1986-
87 and 1987.88. 

10. Further information regarding 
demands of Junior Doc:ors' 
Federation of Delhi. 

11. Slatutc:>ry minimum price of 
sugarcane f"r 1987-88 . 

• 12. Agr«ment reached on the 
demands of Junior Doctors' 
Fc:dcrlltion of Ddhi. 

13. Government business for the 
wetk commencing the 17th 
November, 1986. 

14. Discovery of oil at Namti in 
Assam. 

15. Enf"rcement of the Environ-
ment (Protection) Act, 1986. 

16. Second Conference of the 
South Asian 
for Regional 
(SA-\RC) h&.ld 
16 and 17, 
Bang .• lore. 

Association 
Cooperation 
on November 
1986 at 

17. Objectionable maps distribut. 
cd by the Pllkistani P .. vilioD 
at the India Internation .. 1 
Trade Fllir, 1986. 

18. ~  of Dearness Allow-
ance to Group D, C, and 
D of Central Government 
employees in accordance witb 
tho formula recommended 
by the Fourtb Pay Com-
mission. 

40 

3 

Shri Ajit Panja 

Sbri P.V. Narasimha 
Rao 

Shri H.K.L. Bhagat 

Shri P.V. Ndasimha 
Rao 

Shri H.K.L. Bhagat 

%Shri P.A. Sanama 

Shri Bbajan Lal 

Shri Rajiv Oandhi 

Shri K. Natwar 
Sinah 

Shti Vishwanath 
Pcatap Sinsh 

4 5 

13.11.86 0 02 

13·11.86 0 02 

13.11·86 0 02 

14 11·86 0 02 

14.11·86 0 17 

17.11 -86 0 01 

19-11-86 0 01 

19-11.86 0 0"' 

20.]].86 0 01 

2].11·86 0 03 

• Also laid GO tbe table a copy of the NewspriDt.A1locatiOD Policy, 

•• Also laid on the table a copy of the uraqemeat. 

% On bebalf of 'Sbri Brahm Dau (MiDiltei of" State of MiDlstry of 
Petroleum aad Natural Ou). 
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J 9. Government business for the 
week commencing the 24th 
November, 1986. 

20. Bilateral talks with Heads of 
Government/State during Se-
cond SAARC Summit held in 
Bangalore recently. 

2 I . Correcting the reply given 
by the Minister on the Stb 
November, 1986 to a sup-
plementary by Shei Ultam 
Rathod, M P. on Starred 

~  No. 26 regaeding 
assassination of General 
Vaidya. 

22. Government businen for the 
week cJmmencing the 1st Dec., 
1986. 

".23. Revision of Postal and Tele-
communication tariffs. 

24. SituatiC"n arising out of kill-
ing of sevenll persons in 
Punjab on 30th November, 
1986. 

lS. Situation arisinl out of the 
killin,s by terrorists in Punjllb 
on 30th Novllmber, 1986. 

26. Visit to India of General 
SecretarY of the Central 
Committee of the Communist 
Party of the Soviet UnioD 
from November 2S to 18, 
1986. 

27. Projections of resource. for 
Central Plan 1987-88. 

28. Government BUlinesl for the 
remaining part of the _Ion. 

41 

3 .. 
Shrimati Shiela 

Dikshit 
lJ-1I-86 0 17 

Shei Narayan Datt 24-11-86 0 05 
Tiwari 

Shei P. Chidam- 26-11-86 0 01 
baram 

Smt. Shh:1a Dikshit 28-11-86 0 15 

Shri Solntosh Mohan 28-11-86 0 16 
Dev 

Shri Rajiv Gandhi 1-1:-86 0 37 

Sbri Buta Singb 1-12-86 0 02 

Shri Rajiv Gandhi 2-12.86 0 OS 

Shri Visbwanatb 
Pratap Sinp 

2-12-86 0 ('7 

Smt. Sblela Dibhlt '.12·86 0 24 

. ••• Allo laid on the Table a Sta1emeDt. showing the detaiJI of tar!if 
revisJoa. 
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1 2 3 4 5 

29. Senior OfBcials' Meeting of @Smt. Sbicla Dibblt 8.12·86 0 01 
the AFRICA Fund Commiuee 
hel.! in Lusska from Novem. 
ber 2' to 26, I 986. 

30. Incidents tbat took place in 
Delhi on 5dl December, 
1986. 

31. Si tuation In Karnataka arise 
ing out of protest against 
publication of a ~  story 
in the Deccan Herald. 

Shr! Bu ta Sinllh 8·12.86 0 OS 

Sbri p. Chidambaram 9.12.86 0 03 

an . ___ 

@OIl bIIIalf of "'i Eduardo Paleiro (MiDilter of Slate for EattrDII 
Main.) 
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(III) Matters Uader Rule 311 

(a) Details 0/ Mailers raiJed 

Sl. 
No. 

1 

Subject 

2 

1. Noed to clear the 
proposed Ib Thermal 
Project in Orissa. 

2. Need to condemn the 
attack on tbe life of 
the Prime Minister 
and take stern steps 
ror Prime Minister's 
security. 

3. Need to increase the 
transport subsidy in 
the billy districts of 
Uttar Pradesb parti-
cularly Almora, Pi-
thorallarh, Chamoli, 
Paurl. Uttarkuhi 
and Tebri. 

4. Need to take necel-
lary steps 10 check 
tbe Ipread of 'silicosis' 
disease particularly 
in Mandsaur district 
or Madhya Pradesb. 

S. Need to take noces-
Hry measurCl to pro-
tect tbe carpet in-
duatry In tbe country. 

Name of member 
who raised the 
matter 

3 

Dr. Krupasindhu 
Dhoi 

Shri Somnalh Ralb 

Shri Harish Rawat 

Sbri Balkavi Bairagi 

Sbrl Umakanl Mishta 

44 

Date 

4 

1 

Tim. 
taken 

s 

H. M. 

r4.11.1986 0 14 

I 
I 
I 
I 
I 

I 
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6. Need to take stepa to 
check tbe eotry of 
infiltrators ioto India 
from Pakistan border 
aDd also to stop 
assistaDce beiDI given 
to the extremists by 
that cour:try. 

7, Need to make avail-
able financial assi-
Itance to the tobacco 
8rowers in Andhra 
Pradesh whose crops 
have beeo damaaed 
due to floods in 
Godavari, Wyara aDd 
Errakalava rivers. 

8, Need to take Deces. 
lary measures to meet 
the power require-
ments of KarDataka 
State. 

9, Need to take neces. 
sary mealures to 
check indu.trial pol. 
lutioo in eochio. 

ro, Need to include Super 
Thermal Power Plant 
at Talcher and Tber. 
mal Power Plant in 
lb Valley ID the 7th 
Plan to overcome' 
the power crisis in 
Oris.. State, 

J'I, Noed' to provide pro-
per marketio, facl. 
IItiel for tbo aarlcul. 
turaf productl of 
Himachal Pradab 
m, POtato. orao80. 
apple. ainPt'. etc. to 
enlure remuaerative 
prkca to tbe 8I'owon. 

4S 

1 

Shri G,S, Basavaraju 

Shri V, SobhaDadrcc-
swara Rao 

Shri V,S, KfisbDa ber 

Prof, K.V, Thomas 

Shrl Sriballav Paniarahl 

Shrl K.D. Sultaapurl 

I 
I 
I 
I 
I 

I 
~ 
I 
J 
I 
I 
~ 
I 
J 
I 

t 
J 

l 
I 
I 

" I 

r r , 
r 

.. 5 

H. M. 
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.. 3 4 5 . 
H. M. 

12. Need to take early Smt. JayaDtl PatDai" I 
dccision OD tbe pro- I 
posel of M/s.Hyundai I 
CorporatioD of South I 
Korea for tbe deve- I 
iopmeDt of Paradip I 
Port. I 

D. Need to implement 
I 

Shri RamlShray Prasad I 
20-pOint prolramme Singh I 
effcctively particular- I 
Iy iD Bihllr. I 

14. Need to broadcast Shrl Kali Prasad Pandey ~ ~  0 10 
news bulletin in Urdu I 
from A.I.R. Ccntr.:s 
iD Bihar particularly 
from PatDa. 

15. Need to provide ft. Dr. O.S. Rajhans 
DaDcial aui.tance to 
the State Govt. of 
Bihar for Construc. 
tiOD of road bridle 
aD Kamla river at 
JhaDjharpur aDd al,o 
to 'trenltheD the 
railway bridle. 

J 
16. Need to look iDto Shri Mool Chand DaSJ 

I the causes of mal-
functioDln, of Ato- I 
mic Power StatioD I 
No. I, Kota. I 

I 
17. Need to Burvey aDd Or. Golam Yudanl t 6.11.86 0 16 

UnctioD money for 
ostabliJblDI road 

I commuDication IIDk 
I betweeD Bib.,. and 
I West BeD,a, by 
I connect in, ~
I OewaDlaDj to HariJb-
I chaDdrapur. 
I 
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2 3 4 5 

H. M. 

lB. Need to tlke necel- Shrl Braja Mohan 
lary measures to Mobanty 
meet the power re-
quirements of Orissa. 

19. Need to open an Dr. Chandra Sekbar 
Ayurvedic College in Tripathi 
Khalilabad. Uttar 
Pradesh. 

20. Need to expedite the Sbri Shantaram Naik 
work of construction I of new bridge on 
Mandovi river in 

I Goa. 

21. Need to fix the pro. Shri Birbal I 
curemcnt price of I 
Narma cotton at I 
RI. 700 per quintal. I 

I 
22. Need to provide Dr. O. Vijaya Rama ~ underground metro- Rao 6.1 1.86 0 16 

rail system in big 
citiel to solve the I problem of traffic 
congestion I 

23. Need to look inlo Dr. Dalla Samant I 
the Iri"lnces of the 
Maralbi speakinl 
peOple residin. in the 
Karnataka - Maba. 
ralbtra border areas. 

24. Need to examine tbe Sbri Amar Roy PradbaD I 
telec:ast of d latorted I projection of penonal 
life of Netajl In a 
Doordarsban aerial 
'Raj So Swaraj' 

J aDd pUDiab tbe ofl'eD-
der luit.bl,. 
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-
H. M. 

25. Nerd to el'lure remu- Shrl Trja Sinlh Dardi 6.11.116 0 16 
ncralive price of 
COlton to the cOtlon 
,rowers in the coun. 
try puticularly in 
Punjab. 

26. Need to open a Rural Pror. Cnandrabhanu DeYi 1 
University in Bibar 
during the 7tb FiYe 
year plan. 

27. Reported offer of non· Smt. Kishori Sinha 
residents of Indian 
origin in Hong Kong 
to dcyelop (he Anda. 
man Nicobar Islandl 
on the pall ern of 
Hone Konll. 

28. Need \0 construct an Shri C, K. Kuppuswamy 
ovcr· bridge acrol. 
railway ~  in 
North CoimbalOre in 
Tamil Nadu. 

29 Need to tlke elective Pror. p.J. KurieD t 10.11.86 0 10 ltep. to safeguard 
I the inlerelts of carda. 

I mom growen in tbo 
country. 

I 
~ 

30. Need 10 sanetioD Sml. JayaDIi PalDaik I 
RI. 22 crores to the ~ 
Itlle or Orisla ror f 
Improvin, the IOwer-

r a,e Iystem in Cuttack 
cfty. 

t. 
31. Need 10 talto eBce- Sbrl Bhattalll Srirl." 1 live mealum to COD. lDu.thy 

trol the pollUlloD or 

I CDVlrODlDeot 10 VI-
saltblpatDIID. 
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2 3 " S 

H. M. 

32. Need 10 lei up ID- Shri K.D. SuUaopuri 1 dUltries iD Himachal 
Pradesh to provide I 
employmenl 10 Ihe I 
educatcd unem- I 
ployed. I 

)- 10.11.86 0 10 

Noed to provide funds Dr. S. Ja,atbrakshakaD I 33, 
:1 for the early clectri. 

fication of Arkonam- i Chinliepul railway J liDe. 

34. Need to take Dccea- Shri Nihal SiDSb 1 sary meaBurellO pro. 
1 tcct the historical I places of archaeolosi_ I cal value and develop I the birth places of I Pt. Motilal Nehru, I Oalib aDd Nazir in I Alra a. Dational mo- I moriala. 

I 
35, Need to take steps Sbri UmakaDt Miura 

r 
11.11.86 0 itS 

to eradicale poverty 
in the rural area. of 
the couDtry. I 

I 
36. Need to coolinue Shri R.P. SUIDAn 

scholarship. to the 
Scheduled Castel 
Scheduled Tribe IIU-
deDIi Itudyin, In 
bl,ber clallel aDd 
allO IDcrease tho fato 
0( leholarabi.,l. 

37. Need to tab aeces. Dr. C.P, Thakur 
II.,. Itepa to protect 
tbe licit IDdu.tria iD 
Bibar. J 
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2 3 4 5 

H. M. 

38. Need for preserving Shri Rnnjitsinah p. 1 the ecological balance Gaekwad 
I 

in tbe Western 
I Ghats. I 

39. ~  to direct Rajas- Shri Birbal I 

than Govt. to stop re- I 
cover, of dues from I 
the Indira Gandhi I 
Canal Project Area. I 

~ 11.11.86 0 Iii 
40. Need to take neces_ Shr! K. Mohandas I 

aary measures for ra. I 
pid indultrialiaatioD I 

of Kerala. I 
I 

41. Need to conduct a Shri Sunil DUll I 
study into the eC,ono- I 
mic crisis in the film I 
Industry. reduco lax- I 
es and curb video I piracy. 

I 
42. Need 10 take neces- Shri Mohd. Mahfooz I 

lary measures to Im- Ali Khan I 
prove tho conditions I 
prev. ilinl In Rancbi I 
MeDtal Asylum. J 

43. Need to start a new Shrl Shanli Dhariwal 1 
train from Kota or I Rallam to Delbl and 
to re start Debradun I 
Express. I 

I 
44. Need to declare the Shri P. Nam,)al I 

people of Ladakh I 
resiun as Scheduled I 
Tribe. I 

I 
45. NcocJ to take provon- Shri P.M, Sa),oed I tlve Ite.,. to laVO 

Laksbadweop from 

I tbe menaco of aea 
eroa.ioD, 
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H. M. 

46. Need to atart T.V. Sbri Oal Chand Jain I 
Relay Centres at 

r Damoha and Panna 
for the benelit of I 
Harijans and Adi ... a!i. I 
of these districts In I 
M.P. I 47. Need to take imme- Shri Braja Mohan 
diate steps for tbe Mohanty I 
development of Para. I 
deep Port. 

~ 
12.11.86 0 12 

48. Need to orllanise Shri Satyendra Narain 
voluntary consumer Sinha 
efforts to protect 
them from unhealtby I trade practices. 

49. Need for early re- Or. Sudhir Roy I lease of grants by tbe 
University Granta 

I Commlalion to Vidya-
sallar ~  

I Midnapur in West 
Benpl. I 

I 
50. Need to help the Sbri P. Kolandaivelu 

, 
State of Tamil Nadu I 
to aUllument the aene- I 
ration of thermal I 
power to meet the J 
power crlaia in tbe I 
State . 

J 
.s I. Need to enlure tbat Shri Jitendra Praaada 

1 
tbo aite offered for 
tbo sellinl up 01 
proposed a.' baaed 
lortlli. unit at Shab-
jahanpur. ia not 
chanpd and tbe 

1 plant I, commls,lon-
ed by 1988. I 
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H. M. 

52. Need to take oeces- Shri Aoadi Charao OBI 
..ry Iteps to Imple-
ment special compo-
nent Plan and tribal 
sub-plan for the Wel-
fare or Scheduled 
Castes I Scheduled 
Tribes. 

53. Need to develop Bakel Shri I. Rama Ral 
Fort near Kasarlod 
in Kerala as a tou 
rillt centre. 

H. Need to clear major Dr. Chinta Mohan 
projects or Andhra 
Pradesh and set ur a 
hiah power trans-
mitter in Rayalseema 
in Andhra Pradesh. 

55. Need to send a .tudy Sh. S. Jaipal Reddy ~ 13.11.86 0 13 
team to Mahbubnaaar 
district and other 
part. of Andhra 
Pradesh to alselS the 
damaae caused due 
to drouaht and re-
lease liberal interim 
aid to combat tbe 
lituatlon. 

56. Need to open more Dr. K.O. Adiyodi 
Primary Healtb Cen-
tres in tribal areas 
or Kenla to achieve 
tbe taraet of 'Health 
for all by 2000 A.D.' 

57. Need to create a Sbri Shantaram Naik 
separate indepen-
dent Telephone CIr-
cle for Ooa. Daman 
and Diu with three 
diYlaioDl. 
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H. M. 

58. Need 10 livc adcqule Sbri Zaioul Basber I Bnancial ~  10 

the Statc OOl/eroment 

I of Uuar Pradesh io 
vjcw 01 the recom- I 
mendalions of A.R. 

j 
Scn Committce for 
tbe rapid aaricultural 
dcvelopmcnt of tho 
Eastcrn pan of tho 
Stale. 

59. Need for construction Sbrl Jujhar Sin.b 

1 01 hiahway bridae on 
Kall Siod and Parvati 
rivcrs 10 ensure I 
smoolh ftow of traffic I 
Irom Kota in Rajas- I 
than to various towns 

I in Madbya Pradesb. 

60. Need to start Vayu- Sbri Jaoak Raj Oupta I 
doot Service from I 
Jammu to Poonch, I 
Rajouri aod Kisbtwar I 

6 I. Need to review tho Shri Ram ."aro I 
Poverly Amcliora- Paoika I 1100 Pro.rammo 10 
Uuar Pradesh partie 
cularly ia Mirapur I Dillrict. 

62. Need to eoaltltulo Sbrl P. Peocbal.1ab 17.11.815 0 10 
a Parliameotary 
Committee to Iludy 
tbo problema of Mica 
ladult". 

63. Need to dovelop tbe Sbri SaifuddID Chowdbary 
Itretcb or Natiooal 
Waterway botMIII 
Parakka aDd Haldla 
8nt II per repon or 
tbe Dutcb coolul. 
taDti. 
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2 3 4 5 

H. M. 

Need to direct com- Dr. Krupaslndbu Bboi 1 64. I mercial banks in 
Orissa to participate I In term lending along-
with State Financial I 
Corporation lor ell· I 
peditious sanction I 
of working capital I ror development of 
amall indu.tries. I 

I 
I 65. Need to develop Shri N. Denni! I C84Je Camorin as an 

J international toutist 
resort. 

66. Need to link Ayodhya Shri R.P. Suman , 
by rail with other big I 
cities or tbe country I 
and alao construct a I 
rail bridIC across the I 18.11.86 0 13 Saryu river in 
Ayodbya. ~ 

Need 
I 

67. to COQnect Shri Braja Moban 
Bbubanclhwar with Mohan'y 
Vilhakhapatnam jRai-
pur and Port Blair 
b,y VaY!l4oot Scevicel 
and allo Introduce 
Vayudoot lervi9C at 
lome otber Centres 
ID Orilla. 

68. Need to look IDto !brl Srlbina. 
tb, problems or, tbe 
displaced peROQI iD 

Paniarahl 

Reaaali aDd IDdravatl 
areu iD Ori.. ,aDd 
take lultable remedial 
measurel. 
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H. M. 

69. Need to exploit va- Pror. It.V. Thoma. 
rioUi places or at-
tnctlon in Kerala 
ror promotion or 
tourism. 

70. Need to give Slnc- Shri V.S. Vija,araabavan 
tion to the Kuriar 
Kuuy·ltarapara multi-
purpose project iD 
Kerala. 

7). Need to eacouraae Shri ThampaD Thomas 
lusarcaDe cultivators 
by IlviDg subsidy to 
increase IUlar_ClDe 
cultivation to save 
the 5ugar mills iD 
Kerala aDd also give 
relaxation to brin, 
molassel rrom other 
Itatos. 

72. Need to implement Smt. Oeeta Mukherjee 
recommendations or 
the Fourth Pay Com-
mission iD respeCt or 
women employees 
and reject some 
other •• 

73. Need to draw rehabl. Sbri It.P. SiDab Dco 
Iitation plant ror 
the people uprooted 
in the NALCO Pro-
Ject in Or_ aDd ex· 
plore the possibility 
or leuln, up the Re-
search Centres for 
Alumina and Alu· 
mlnlum at Damanjorl 
and Maul. 
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H. M. 

74. Need for an early Shri Dharampal I 
construction of rail- Sinah Malik I 
way over-bridle in I 
Sonepat. I 

J 

75. Need 10 slart super Shri Kamodi Lal Jalav 1 faSI trains from 
Madhya Pradesh to 
Calcutta and Ah· 
medabad. 

76. Need to construct a 
link bilhway to con. 

Shri P.A. Antony 

Dect National HiSh-
way Nos. 47 to 17 
in Kerala for the 
convenience of pil-
Irims visitinl Guru-
vayur Temple. I 

I 
77. Need to look into Shri I. Rama Rai 

~ 19.11.86 0 11 
the ariev8ncel of 
aboul 40,000 lailors I 
in the cOuDtry. I 

I 
78. I 

Need to strictly en- Shri Mool Chand I force the provisions 
of the Prevention of I cruelly 10 Animals I Act, 1960. I 

79. Need to atlure pro. Shrl Virdhi Cbander I 
portion.le lbare of Jain I electricily lupply to 
RsJllthan from lnler. I Itato power project. 
aDd provide Decca. 
nry a •• istaDce to tbe 
Palana !iaDile and 
la. baaed plant at 
Ramlarh. 
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H. M. 

80. Need to run a shuttle Sbri G, Bhoopathy I between !{alaznalar 
and Secunderabad in 
Andhra Pradesh for I 
tbe convenience of I 
the industrial wor- I 
ken. I 

81. Need to restore tbe Dr. S. Japtratabakan I Trivandrum Mail. I 
82. Need to increase the Dr. P. Valla) Peruman I 

forest area by takinl I 
various urlent mea_ ~ lurel to save tbe 
country from ecololi-
cal disaster. J 

83. Need to set up 'Po- Sh. Mohan Lal 
rest Protection Force' Jhikram 1 with aJl the necessary 
modern eommunica- I 
tion equipments. I 

I 
84. Need to take up tbe Sbri Gan,a RaM I 

works for develop- , 
meDt of backward I 
areas of Chambal 

~ VaJley aDd a portion 20.11.86 0 13 
of river Jamuna. 

IS. Need to allocate lpe- Sbri Dal Chaad Jala I clal fUDd. to tho I BundelkbaDd Dcve- I lopment Autbority 
for tbe development I of tbe relion aDd for I elimlnatloa of da_ I coltl. 

86. Need to provide ade- Sbri Shaall Dbariwal I quate fUDdl to tbe 
State GovernlDeDt of 
Rajastbaa for tbe de- , 
velopment of Boondi , 
aDel Itota toWDI u J toUrilt resorts. 
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H. M. 
87. Need to conduct sur. Sbri Somnath Rath 1 vey to eumlne the 

feasibility of layinll 
a railway line from 

I Berhampur (Oanjam) 
to Oasapalla and to I 
connect it with I 
Khurda and Bolanair I 
inOri .... I 

J 

88. Need to take up wilh Dr. O.S. Rajhanl ~ 20.11.86 0 13 
the Govt of Nepal I 
the cons!ruction of I 
an embankment and I 

a reservoir in the I 
area of river Bhutahi J 
Balan in Nepal. I 

I 
I 

89. Need to take sttps Shri Somnath I 
I for the reopening of Chatterjee I 

National Herald and , 
Quomi Awaz. I 

I 90. Nted to tate .t"PI Smt O.K. Bhandari , 
to brlnll abou t nor. I marCJ ; In DarjeeliDI 
district of West 
Ben,al and to ensure 
normal flow "r com. I modilies to SiUlm. J 

91. Need to cJear tho Shrj Sh'Dtaram Nailt 

1 draft bill on I.nd 
cellin.. lOat by tho 
OOYI. of Go •• 

92. Need to make mil't.ry Sbr. Mool ChaDd na,a 
education c6mpuJ. 
sory for all stldenfl 
'n the COUntry.' 
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93. Need to declare lome Sbrl Harisb Rawat I 
development block, I of Pithoragarh, Cha-
moli and Uuurkashi 
district. or Ullar , 
Pradesb u tribal I 
areas. I 

I 
94. Need to open ao Shri Somoath Rath I 

office of Cbief Re. I 
lional Manllier at I 
Berhampur (Ganjam) , 
and allo open evening 

J braoches at Aska 
juoction aod Bhanja. , 
oalar Bazar io I Orissa. 

95. Need to increase the Sbri Bbarat SiD,b 

t 24.1 J .86 0 14 rate of compensation 
to farmers whose 
laDds are acquired I by DDA in Delhi I and allo provide all I facilities io the vii. I lalles surrounded by I DDA colonies. 

96. Need to allocate Sbri K.P. Sio.b Deo I more funds to the I Stale Governm:nt or I Orissa ror coostruc. 

t tion or bridles aod 
roads iD OhenkaDal 

I district. 

97. Need to CODltruct a Shri P. Peocbalalah I mini uDder. bridle in 
Nellore town in I 
ADdhra Pradesh. 

98. Need to delete article Sbrl Ajoy Biswa 
310 aDd 311 (2) (a) 
(b) aod (C) or the 

J 
constitutloD aDd allO 
brln, parity ID pay 
of Central aDd State 
Govt. amplo,... 
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99. Need to post Central Dr. p. Valla' PerumaD 

1 IDdu&trial Security 
Force Penon Del at 
Neyveli LilDite Cor-

I poration to prevent 
I theft of valuable , 

ItOres. 
I 
I 

100. Need to extend traDI- Shri Vlrdhi Chander JaiD I 
I port subsidy to the 
I desert area. of Bar- I mer. Jailllmer and I Jodhpur Disu. iD 
I RajasthaD. 
I 
I 

101. Need to reduce the Shri Mahendra Sinlh > 2S. ) 1.F.6 0 11 
ave rase of opium I 
purchased from the I 
srower. from 32 Kg. I 
10 27 KS. in Madbya I 
Pradesh and Rajas- I 
th.m to protect tbe I 
interests of opium I 
arower., I 

102. Need to streamline Prof. Sailudin Soz I 
the Haj alfair. and 
arraDae direct 8iabll 
from SriDaaar to 
Jeddah, 

103. Need to provido STD Prof. P,J. KurleD 
facilities iD PatbaDa-
mlthltta diatrlct of 
Kerala. 

104. Need to uempt iD. Sbtl RaojltiiDab 
ternatlonal awards Oukwad 
aDd prizn woo by 
our artlltl'lportlmeD 
from customs duty. J 
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lOS, Need 10 improve Sbri Zainul Ballber I Telephone services In 

Varanasi region of I 
UUar Pradesh. I 

I 
106. Need electrify Dr. V. Venkaleab I 10 I BanBalore and Ja- I larpct, J 
107, Need to reconsider Km. Mamla Banerjee 

1 the decision regard-
ing closure of Govl. 
of India Presl, I 
Calcutta, I , 

Sbri Madan Pandey J 108. Need to declare va- I rious dillricts of ea.- I lern Uttar Pradesh I as backward districts I and set up a Deve- I lopmenl Board for I their development. 

109, Need to act up small Sbri OaDla Ram I and large scale In- I dUltries in Alra I district of Uttar 
Pradesb. 

110. Need to bave a uni-
form pattern of Sale. 

Sml. Usba Rani Tomar 26.11.86 0 14 

till in all Slatel 10 
check its evasion. 

III. Need to take Itepi to Shrl Shant! Dharlwal , check pollution In ' . 
Kota city of I 
Rajalthan. I 

112. Need to enlure tbat Sbrl p. KOIaDdafYllu 

1 
tbe prime maven of 
moDObloct pumPlCltl 
are Dot c:lauUled u 
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'electric mOl or' and 
subjected to excise 
duty to aafeauard tbe 
intereSII of manufac. 
turers of Coimbatore. 

113, Need to look into the 
methods of dia,nosis 
of AIDS. 

114. Need to consider the 
Iituation arisinl out 
of the lotal strike of 
the Government em. 
plo)ees in Ultar 
Pradesh. 

11 S. Need to revise the 
pay scales of the 
universily teachers in 
the country. 

1 1 6. Need to establish a 
lowpower TV Centre 
In Balalore district, 
Orl ... berore the end 
of current financial 
year. 

117, Need to sanction ir. 
rllation schemes of 
JbaJawar Parliamen-
tary conltituency of 
Rajaltban. 

IlB. Need 10 ensure pa,. 
ment of bonus and 
"tltandin, .. Iar, to 
the workers of Modi 
SpJnniDI aDd Weav. 
ID, Mills and to tate 
Itepa to re-open these 
closed units. 

3 

Dr. A. KaJanidbl 

Shri Arif Mobammad 
Khan 

Prof. Chandra DhaDu 
Devi 

Sbri Cbintamani JeDa 

Shrl Jujhar Slnlb 

Sbrl I.P. Suman 

J 

1 
I 
I 
I 
I 
I 
I 

I 
I 

I 
I 
I 
I 

I 
I 

4 5 
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119. Need to clear Irri,,,- Shrl Yilal Mutlemwar l 
tion Scbemel of I 
Maharasbtra State I 
pend In, witb Central I Oovernment. 

120, Need to notify Dhobi Shri Y. Sobbanadree- t 27.11.86 0 12 
community in Andhra Iwara Rao 
Pradesh as Scheduled 
Caste. I 

I 
121. Need to CODstruct a Shri Ram Bahadur SiDlb I 

I 
rail brid,e between I Pahelja and Digha in I Bihar. 

I 
122. Need to continue Shrl Ram Nasina Misbra I 

free medical facilities I in hospilals in Uttar 
Pradesh. I 123. Need to motivate the Smt. Yyajayanlhimala 
YOllth and elilible Bali I 
couples iD family , 
planDiDI. J 

124. Need to establisb de- Shri Banwari Lal 1 vclopment boards Puroblt 
for Yidharba, Maratb- I wada and olher back- I ward relioDs or I Maharasblra. I 125. Need to Inlroduce Shri p. Namual 
daily air service to 
Ladakb. 

126. Need to .t up a Shri AlbutOib Law 
brancb or All India 
Medical Institute at I 
Calculla to cater to I tbe medical needl or 
tbe people or tbe 
Eutern !'eIloo. I 



64 

1 2 3 4 5 

H. M. 

127. Need to appoint a Shri Mullappally , 
body to monitor tbe Ramachandran I 
programme for devo- I 
\opment of tribals of I 
CanDaDoro reaiOD of I 
Kerala. I 

I 
I 

128. Noed to take imme- Shri C.l{. Kuppuswamy r 1.12.86 0 11 
diate steps to supply 
spocial medicines to I 
Tamil Nadu to check I 
the iDcidence of enco- I 
phalitis. I 

129. Need to allot sulft- Shri K. RamachaDdraD I 
I cient fundi for ell- Reddy I ecuting Padaballi aDd , 

Darigallu Projects in I Andhra Pradesh. 

I 130. Need to consult tho Dr. Sudhir Roy I 
teachers of Keadriya I Vi<'yalaya at tho time I of tbeir pay revision. I 

I 
J 31. Need to provide Shri BaJasaheb Vikho I 8n&Dcial auislance Patll 

to tho Govt. of I Maharashtr. to run 
the COllon Monopoly I 
procurement Scheme. J 

132. Necd to let up mi. Dr. PbuJrcnu Guha 1 crowave link at Ber. 
bam pur TV Relay I Centro. in Weat 
Bengal. 

133. Need to convert rail- Smt. Ballvarajesw.ri 
way Iino between 
Gun&akal aDd SecuD-
der.bad into .. broad 
PUio Iino. 
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134. Need to educato Sbri Mool Chand Daaa 
peoplo about overeat-
Ina and allo enact 
necessary loaillatlon 
In this reprd. 

lB. Need to at art work Sbrl Harish Rawat 
on rerractories pro. 
ject at Pithorasarh in 
Uttar Pradcsh imme-
dialely and invelti-
gale realon. ror 
delay. 

136. Need to aet up a Iteel Shri Srikantha Datta 
plant at Vijayanasar Narasimharaja 
in KarDalaka. Wadiyar 

137. Need to removc the Shri Ganaa Ram )- 2.12.86 0 10 
misgivings being creat- I 
ed amongst tbe Scho- I 
duled CastOl/Sche_ I 
duled Tribes regard- I 
ina tbeir reservation I 
in Govt. service. I 

I 
138. Need to conduct a Shrl Mohd. Mabrooz I 

lurvey in district Etah Ali Khan I 
or Ultar Pradesh to I explore the possibility I of seUin. up cootina J aaa asencies. 

139. Need to increa .. the Shri ICadambur M.R. 1 support price of Janarlbanan 
cotton. I 140. Need to protect tho Shri Raojitain.b 
Interoat. of HDPB Oaekwacl 
uDlts In the couDtrr I In call Jute packlna I II made mandatol7. I 

I 
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141. Need to undertake Sbrj Jaldish Awalthi 
comprehensive lur· 
vey of water re· 
.ourees in Kanpur. 

142. Need to allow farm_r. Shri Ram Pujan Patel 
to tbrash their paddy 
croPi and open pur. 
chase centre. for 
lellio, paddy at a 
realonable price in 
the couotry particu. 
larly in Unar 
Pradesb. 

143. Need to set up Imall Shrl Raj Kumar Rai >- 3.12.86 0 03 
leale industries in 
Balia and Azam,arh 
district. of eastern 
Ultar Pradelh. 

144. Need to open a 
Navodaya School in 

Shri V.S. Vijayara,havao 

Pal,hat dillrlet of 
lCerala. 

145. Need to convert Shrl Santolh Kumar 
Shahlanj-Azamlarb Sinllh 
Mau.Ballla meter 
aau,e line ioto broad. 
laule. 

146. Need to lanction an Dr. Datta Samant \ amouDt of RI. BO 
crorel for construc. I 
tiOD of Mankburd. I Belapur railway lino 
in Bombay. J 

147. Need to penuade the Sbri S. SiDlaravadlvel 1 GovernmeDt 01 Ker. 
natata to relea.. at 
lealt 50 TMC 01 I 

I 
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Water (rom their re. 
lervoin to Tamil 
Nadu and also refer 
Cauvery water dis-
pute to a tima· 
bound tribuna'. 

148. Need to convert the Dr. V. Venkate.h 
track between Kolar 
and Banprpet into 
Broad ,auae. 

149. Need to accord sanc· Shri Birbal 
tion to Sidhmukh and 
Nauhar canal project_ 
In Rajasthan. 

150. Need to convert meter Shrl Zainul Basher t 4.12.86 0 14 ,aUlle line betlll'een 
Chapra and Aurihar I Junction into broad I aauae. I 

I 
151. Need to provide ft- Shrl B.N. Reddy I 

nanclal alsl.tance I 
to th. State Govern· I 
ment of Andhra I 
Pradesh to meet .llu- I 
aUon created by r 
Boode and drouabt ~ 
In the State. I 

" 
152. Need to revive the Smt. Jayantl Patuit t exploratory Babel)' 

project at Par.djp In I On •. 

1S3. Need to make It Sbrl Oal ChaDd JalD 
obllptory to IjIdlc:at. 
the coateD" of the 
food llema OD their 
CODtalDen/pacbt •• 
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J54. Need to provide Sbri Virdbl Cbandcr 
auftlcicnt 6nancial Jaia 
a.iltanco for carly 
complction of Sa,ar 
Mal GOpe and Veer. 
bal brancbes of 
Iadira Gandhi Canal 
in Rajastban. 

155. Need to provide Shrl Aziz Quresbl 
more facililies at 
Satna and Mabiyar 
railway Ilatioal ia J 
Madhya Pradesb. 

156. Need to construct Dr. P. Vallal 1 
Irunk roads all along Pcruman 
the coaslal areal o( 
the country. 

157. Need 10 allow Icnc. Shri Hafiz Mohd. 
ration or eleclricity Siddiq 
in private ICCi0r 10 
mcet Ibe power reo 
quirements of tbe 
country. 

ISS Need to set up an Smt. Jayanli Palnailt 
clectronic desl,n and 
tecbnoloay centre at 
BhubaDCIbwar in 
Orisaa. 

1S9. Need to conltruct an Shri Raj Karan Sin,b 

~ ovcr bridp over 8.12.86 0 11 Luckoow.Nau railway 
crOlllnl on Sultan pur I 

-Lucknow road. I 
160. Need to protect tbe Sbri JuJbar Sinlb I 

Chambal Valley reo I 
_"oin from ledl- I 
mentation and take I 
meuures to Itop tbe I iIIelal operationl iD 
tbc Cbambal catcb. I 
ment area. I 
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161. Need to fix the sup. 
port price of ground-
nut at Rupees lix 
hundred and fifty per 
quintal. 

162. Need to install efflu. 
ence treatment plants 
througllout the coun· 
try particu larly at 
Ranipet in Tamil 
Nadu to check poilu. 
tion in the country. 

163. Need to reltore tbe 
inland water trans. 
port facility between 
Kanya Kumari and 
Ernakulam. 

J 64. Need to Jay railway 
line conncctina Bara. 
banki with Baharaich 
in Uttar Pradesh. 

16'. Need to repair the 
National Higbway 
frpm Bihar to tbe 
Chinele border. 

166. Need to ~  8. 
Dancial "Iistanco to 
the State Oovem. 
mcnt of Madhya 
Pradesb for Iirt Irrl. 
aatiOD project to en. 
lure water auPpl, to 
Datia toWD. 

167. Need to take mea. 
lUres to d.lroy tbe 
LaIiDI bush .. to pro. 
tect the foreltl In tbe 
country. 
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Shri K. RamlcbaDdra 
Reddy 

Shri R. JeevlrathlDam 

Sbri N. Den Dis 

Sbri Kamala Prasad 
Rawat 

Smt. Madhurl Sinab 

Sbri Krlsbna Sinlb 

Sbrl MobaDlaJ Jblkram 

I 
I 
I 
I 
I 
I 
I 
I 
I 

I 
J 

1 
I 
I 
I 
I 
I 
I 
I 

I 
I 
I 
I 

I 
I 

I 

I 
I 

I 

4 

H. M. 
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168. Need to increase tho Shri Chintamani Jona 

~ monthly remunera- 9.12.86 0 28 
tion beina pad to 
ViJlaao heahh aiuides I 
and also the amount I 
of ~  icioes Sup- I 
plied to tbem per I 
month. I 

I 
169. Need to take step. to Shri DlSudeb Acharia I 

modernise Sindri I 
Fertilizer Plant. I 

170. Need to fill. realistic Shri ~  Sbababuddin 
I 
I procureOlent price for , 

the jUle crop by the 

I Juto Corporatioo of 
India. I 

I 
171. Need to provide morc Shri Jaadish Awallbi I 

railway facilities to the I 
residents of !Canpur I 
town. I 

I 
172. Nood to mako ar- Shri Dirbal I ranaemeots for reha. 

bilitatlon of persons 
whose crops and 
property bave  been 
damapd duo to water 
1088108 in Indira 
Gaodbi Canal area. 

173. Need to make circe. Shri Dalwant SiOlh 
tive arran8ementl for Ramoowalia 
timely ~  

of aarlcultura' pro-
duce from Punjab to 
otber Stat ... 

174. Need to prevent any Sbri Raj Kumar Rai 
violation of the Con-
stitution by, anti. 
Hindi alitatlonlats. 
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175. Need to look into 
the affair. or Banara 
Hindu Univerlity. 

176. Need to Itart work 
In tbe diamond minel 
in Paona district or 
Madhya Pradah. 

1 77. Need to take imme-
diate measures to set 
up tho propoaed 
Himalayao Environ-
mental Institute in 
Pithoraprb District 
of Ultar Pradesb. 

178. Need to remove all 
klDds or exploitation 
rrom our social life. 
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Sbrl StiruddlD 
Cboudbary 

Shrl Dal Cbaad JalD 

Sbri Harllb Rawat 

Sbri Mool Chaad Dap 

4 5 

H. M. 

J 



(b) POlillon Rqardi1ll Rlcflpl 0/ Rtpllel/rom MI"l"erl Concerud 
tu 011 30.1.87 

AI 00 

30.1.1987 

First Sa.1oa 

(15,h laNIary. 1985 10 30lh January. 1985) 

Total Number of 
matters raised 

2 

61 

Proaress of replies 
lent to tbo Members 
alld copies tbereof 
eodorlOd to Lok 
Sabba Secretariat 

3 

Secoad Seliloa 

(131h Marth. 1985 to 20th May, 1985) 

Perceotaae of 
replies seDt to 
tbo Members by 
tbo MIDilterl 

4 

86.9% 

---------------------------------------------------------. 
~  351 307 87.5% 

Dlrd Seuloa 

e Urd I,,/y, 1985 10 29,h AIIIIISI. 1985) 

30·1.1987 158 121 76.6% 

Fourth SeuIoD 

(18 th November, 1985 to 20,h D,cembtr. 1985) 

30.1.1987 150 118 78.7% 

FlIlh Sesaloa 

(Fr"",20th Frbruary. 1986 to 8,h May, 1986) 

30.1.1987 330 246 

sm .. s.Jea 
(171. I./y, 1986 10 22"d AI/IIIII. 1986) 

30-1·1987 149 110 73 •• " 
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lB. STATEMENT SHOWING TIME TAKEN ON VARIOUS KINDS OP 
BUSINESS 

BUlineu 

ADJOURNMENT MOTIONS 

BILLS 

(a) Government Bill. 

(b) Private Members' Bills 

BUDGETS 

(a) Railway Budset 

(b) General Budaet 

CALLING ATTENTION NOTICBS 
(RULE 197) 

DISCUSSIONS 

(a) Short Durlltinn Discussion 
(Rule 193) 

(b) Halr-an·Hour Discussions 
(Rule 55) 

MATTERS UNDER RULE 377 

MOTIONS 

(a) MotionlunderRules 191 and 342 

(b) Motion under Rule 388 

QUESTIONS 

RESOLUTIONS 

(a) Statutory Resolutionl 

(b) Private Members' Resolutionl 

STATEMBNTS (RULE 372) 

OTHER M.\ TTERS luch al Oath or 
Affirmation. Papers laid on tbe 
Table. obitullry referencos, Ques-
tion. or Prlvilele, Poinrl or Order, 
Penonal Explanationl etc. 

Timo 
taken 

H M 

3 3S 

·40 ~  

7 32 

7 17 

7 15 

11 36 

36 10 

7 37 

4 31 

9 48 

0 01 

22  27 

~ t6 

4 58 

3 48 

7 54 

175 38 

Percentali' to 
tbe total timo 
taken 

2.00 

23.3 

4.3 

4.1 

4.1 

6.6 

20.6 

4.3 

2.6 

5.6 

12.8 

0.2 

2.8 
2.2 

4.5 

100.0 

• Joint Dilco .. ion took place on Statutory RCIOlution [II" atatemeDt No. 
J 4 (I), SI. No. I] and motion ror con.lderatloD of tbe connected GO¥ml-
ment Bill [lIld,. Itatement No. 3(1}, SI. No. 12). Time taken on joiat 
dileuuion ba. bocD ShOWD UDder Government Bills. 
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